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(c) if so, what ; re the reasons for not 
absorbing them in the Ministry of Information 
and Broadcasting itself when about 30 posa of 
Class IV employees are lying racant under the 
Director General of All India Radio and Press 
Informal on Bureau?] 

 
t[THE MINISTER OF EDUCA-TION 

AND ^OUTH SERVICES (PROF. V. K. ft. 
V. RAO) : (a) The National Corwmittee for 
Gandhi Centenary has no so far been wound 
up. However the services of such members of 
the taff of the National Committee and its 
various Sub-Committees whicl were not 
required have been dispen *d with. 

(b) According to information received 
from the National Committee, no such 
assuranct was given by the National Commit 
ee. 

(c) Does not .iriee,] 

CONSTRUCTION   OF   SHIPYARD   AT   
COCHIN 

*579.   SHRI  BABUBHAI  M.  CHINAI 
SHRI BALACHANDRA 

MEN ON : 
SHRI S. KUMARAN  : 

Will the Minister of PARLIAMENTARY 
AFFAIRS, SHIPPING AND TRANSPORT 
b(   pleased to state  : 

(a) whether it is a fact that the 
Union Governrrmt have raised ob 
jections with regird to some clauses 
in the draft c Elaboration agreement 
between them and the Mitsubishi 
Company of Jarm regarding the Con 
struction of a s lipyard in Cochin; 

(b) if so, the details thereof; 

†[   ] English translation. 

 
(c) the reaction of Mitsubishi Company 

to these objections; 
(d) whether the signing of agreement has 

been postponed as a result thereof; and 
(e) the time by when the agreement will 

be signed and the work of construction of the 
shipyard is expected to be started? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND 
TRANSPORT (SHRI K. RA-
GHURAMAIAH) : (a) and (b) Before an 
official team could go to Tokyo for 
discussions with M/8. Mitsubishi Heavy 
Industries Limited with a view to concluding 
an agreement with them for the prepartion of 
drawings, designs and specifications and 
consultancy during shipyard construction, 
Government's consideration and approval was 
required on the scope and content of the 
proposed collaboration. After Government 
gave the requisite approval, an official team 
left for Tokyo on the 17th July, 1970. 

(c) to (e) As a result of negotiations in 
Tokyo a contract was concluded on the. 13th 
August, 1970 with M/s. Mitsubishi Heavy 
Industries Ltd., Tokyo for the preparation of 
drawings and specifications and for their 
technical cooperation in the construction of 
the shipyard. This contract is subject to the 
approval of Government of Japan and 
Government of India. The work on the project 
will commence after both the Governments 
have accorded their approval. 

 


